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give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

mysalf, _my spouse and dependants*:

{Assata lﬂ fokrat name_ tndicatiﬁg the extent of jaint ownership will also have to be

given)
Br. | Description ] Seif Spouse | Dependant-1 | Dependant-2 ﬂqpmdlnﬁ-a
o, S T N | Name(S) | = Name _Mame | Etc Name |
(i) | Cash 4,000 | 50,000 |2,50,000 :
() |Depositsin 60D | 10,000 | 4,060,000 |
Institutions And
| Non-Banking
Financial
Companies
Cil’l') SR Sy s
Debenturas and | z
| Shares in ; / |
‘mmpa:n]eﬁ
{iv) | Other financlal |BATAY Alliadz Li.c
institutions, | Uke Paguymace policy
| N§S, Postal -039193;71:; e
._ffvmgs, !.:H“: 5 1.8,00,000 - X S, 00,000
(V] | Motor Vehicles [-BATAT | 1. Hyonsar| - HERO
{detalls of ‘ Siﬁljﬂpﬁ VENUE pPleasvre |
make, etc.) B MyUtie b
e rme] ) ¢
(vi) | Jewellery (glve |_ T S00 grum ~ 50 gram
' - details of {50 g W}I% 3 !{ofc{
weight and o iS5 74,0 “
sil: Q.-"~
s . = 1 o~ S0 oD
| (wli} | Other assets, i
such as values / / /
of claims /
interests 1

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the

employee,
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also have to be Indicated]

[Ne' Propertias In ook o

5K

wnership indicating the extent of joint awnershlp will

Sr. Description Seif | Spouse | Dependant-1 | Dependant-2 Dependant-3
|_No. & i Nama(S) Name Hame Etc. Hama |
(i) | Agricultural Land i MALANYT A,
- Location(s) MA DHUBAN?
- Survey number(s) gl = - YRS
- Extent (Total o il i - setkion |
measurement) ~ §550040
-Current market value e
(i) | Non-Agricultural Land
- Locatlon(s)
- Survey number(s) /
- Extent (Total / /
measurement)
-Current market value ;
(i} | Bulldings (Commercial | Residence
and residential) pouwble glo rey
Lﬁmﬁ@ﬁ(ﬁ} M Lin
- Survey /docr v d ;
number(s) e — | madksbar
- Ex,tent{'flﬂtg ~ s00 sS4t
measuremen
- Current market i et
(iv) Houses {ﬁpartmenl:s,
etc.
- Location(s)
- Survey fdﬂnr |
 number(s) e =" - |
- Extent (Tatal '
measurement)
- Current i’ﬁark&t
value = :
(v) | Others (such as
__ linterest in property) P ot ol e
(2) 1 give hemﬁn below the details of my liabilities / overdues to public. financial
institutions and government dues =
LNate Please glve separate details for each ilzum]
- B Dﬂcﬂpﬂoﬂ Name & nddr“i of Bank / Ammt uuminn as
No, ‘ Financial Institutions(s) / on .
Ospartment (s) 14163)5 85
(a) (i) Loans from Banks fcIct cRESIT cARD Z 20,000
(i) Loans from financial
institutions
(i) Government Dues:
{a) dues to departments
dealing with government
ymadation
{b) dues to departments
dealing with supply of
water ]
(c) dues to departments
dealing with supply of
electricity
A
Tk



(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

| () Other dues, If any

(b’ (i) Income Tax including
} surcharge [Also indicate AVCPV 3L46P
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]
(il) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]
(lli) Sales Tax [Only in
case of proprietary
business]
(iv) Property Tax

GPrfcRf/PRANNo. == [ 110114057920

Gender = Im ' (M/F)

Date of Birth v J_ 7_ O 4 (J_ 9 ‘T 4 '(DDJMWYW\!'},
Class/Group =B e
Cadre 4 IE’JHAR LEUISLATIVE ASsEmaly SbcRETARIAT

{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.S.- Bihar Secretarlat Service etc.)

I lwruby deciare that the aha\ua details are tmve to the best of my
knowledge and belief,
Signature .. w ......... PP AR oS ;
Name of Employee: . ﬁME’ }' VI KRA"’I
Place:...PATNA Designation:..l. RANS Lf’IToR(@NQLI‘SH Hrnl 'Mj
Date:‘..‘i';?ﬂ‘...ff—.‘Z'ff'/ 0 Department:... PARLT AV ENTARY  ASfALIRS
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




